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to achieve targets and  re-
move past short-comings.

(ii))l Changing " procedureg and

priorities so as to ensure
timely and adequate availabi-
lity of all required inputs
including funds.

(ili) Installing effective multi-
tiered monitoring systems so
as to watch performance and
supply timely correctives
wherever necessary.
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Rrecution of Schowas by WKO. »
Kerals in 1977

(a) the jmportant schemes (o be
executed in the State of Kerala with
the assistamce of the Rural FKleotrifi-
cation Corporation during the year
197475, and a brief outline of these
schemes and the total amount sanc-
tioned for the execution of these
schemes;

The DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDESHWAR
PRASAD): (a) and (b). The pro-
gramme of rura] electrification ia
formulated by the State Govern-
ments and implemented through
their State Electricity Boards, Addi-
tive loan finance is provided by the
Rural Electrification  Corporatiom
1td., for implementation of viable
schemes of the State Electricity
Boards Upto 31-3-1974, the Corpors-
tion has sanctioned 16 schemes of
the Kerala State Electricity Board
involving a loan assistance of Rs
712,571 lakhs Details of the schemes
are given in the statement laid on
the Table of the Mouse. ([Placed in
Library. See No. LT-6713/741. these
schemes are scheduled for comple-
tion in a period of 3-5 years and will
continue fo be executed during the
Yyear 1874-75.

No details are available for the
schemes which may be sponsored
by the Kerala State Electricity Board
during 1974.75. The assistance would
depend upon the number of schemes
sponsored by the Kerala State
Electricity Board and approved by
the Corporation in accordance with
the laid down norms and guidelines.

Amount recovered from Tioketless
Travellers during 1973-7¢

6796. SHE1 BSUKHDEO PRASAD
VERMA: Will the Minister of RAIL-
WAYS be pleased to state:





